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The Secretary (

Justice (Retd) R M Lodha Committee (In the matter of PACL Ltd)
The SEBI Bhavan

Plot No. C4-A, g Biock,

Bandra Kurla Complex,

Bandra East, Mumbai 51

Dear Sir

Sub : Disposal of Properties of PACL — your proposal letter dated 16.3.2018

Ref : Our offer to buy some properties of PACL

We are interested in buying the following properties of PACL. Please find below our offer for
purchasing the two properties. Please inform us the way forward in this matter with regard to
documentation and other particulars with regard to completion of the transaction.

Thanking You
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